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(iv) ReEmMEDIAL MEASURES TO CONTROL
QUTBREAK OF VIRAL FEVER 1IN DELHI

SHRI CHINTAMANI JENA (Bala-
sore): Sir, several thousand persons
have been suffering from a new viral
fever in Delhi. The reason or rea-
sons for this fever and the remedial
measures are not known to the phy-
sicians of Delhi. The patientg in
almost all caseg are paralysed after
attack by this viral fever. Cases of
paralysis are being reported from
almost all Hospitalg in Delhi. Only
Safdarjung and AIIMS have admitted
more than 20 patients suffering from
this unknown disease. The doctors
differ with each other on the causes
of this viral fever. All of them are
at a losg to explain the cause of such
viral fever and, similarly, in case of
curing of the disease, they are not
prescribing any treatment except to
console the patients by asking them
to take rest. Regarding preventive
measures, they only advise to keep
away from crowded and conjested
places. The fever as per the doctors
will take itz own course to be cured
and the paralysis will hopefully dis-
appear in 10 days. In’ some cases, as
per the doctors, it may leave a de-
formity but that cannot be helped.
Two deaths from viral paralysis have
been reported from Ram Manohar
Lohia Hospital. The symptoms range
from a weakening fever to
The medical superintendent of Jaya-
prakash Narayan Hospital said that
‘several cases of paralysis had come
to his notice, but no one has been
able to explain this’. While the doc-
tors are still at a loss to come to a
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conclusion about the reason and
remedy, the virus has taken a very
serious turn. Several persons have
complained of paralysis of one or
more partg of the body. The medical
superintendents of almost all Hospi-
talg are not aware of the gymptoms or
even the kind of virus causing this.

In considering this very alarming
situation, I would request the hon.
Minister for Health to make a state-
ment on this issue on the floor of the
House,

(v) NEep TO0 PROVIDE ALTERNATIVE
SourcE OoF FUEL TO VILLAGERE 1IN
MApHYA PRADESH IN ORDER TO PRE-
VENT INDISCRIMINATE FEELING OF
TREES.
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